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RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.15062/2000

(From the judgenent and order dated 15/05/2000 in SAO 9/00
of The H GH COURT OF DELHI AT N. DELHI)

GOPI CHAND GUPTA (DEAD) BY LRS. Petitioner (s)
VERSUS
M S. JAI N PLASTI C | NDUSTRY Respondent (s)

( For Final Disposal )

Date : 19/04/2002 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR, JUSTI CE DORAI SWAMY RAJU

For Petitioner (s) MR Jaspal Singh, Sr.Adv.
M. R K Mheshwari, Adv.
M. Ri shi Mheswari, Adv.
Ms. Shally B. Maheshwari, Adv.
Ms. Rty Rastogi, Adv.

For Respondent (s) M. S.K Bagga, Sr. Adv.
M. Seeraj Bagga, Adv.
M s. Suresht a Bagga, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Heard |earned counsel for the parties for
soneti ne.
Heari ng concl uded.
Judgenent reserved.
. SP1

Madhu (Prem Prakash)
Court Master



